
SCHEDULE II

FORM C

ArM By OppRartoNal CReoltoRS ExcEPl WoRrrraeN ANo Evplovsps
'ation l7 o.f the Insolvency and Bankruptcy Board of India (Liquidation

Process) Re gulations, 2 0 I 6)

lDate: 16/12/20211

The Liquidator
S SHIVSHANKER,
( r B B r/r PA-00 l /r P-P02 | 4 1 12020-2021 I I 329 4)

A 102, SWARAJ ILLAM, SHREYA BLOCK, PONNI DELTA, NORTH KALLANAI
ROAD, T.V. KOI L POST, TI RUCHIRAPPALLI,TAM I I,NADU-62OOO5

e-mai l-sh ivshanke193 @gmai l.corn

From
o/o CHARGE zFFICER, COLLEGE STREET & SEALDAH CHARGE, DHARMOTALA CIRCLE,

DTRECTORATE OF COMMERCIAL TAXES, 14 grutCnlTA ROAD, KOLKATA: 700015

Subject: Submission of proof of claim in respect of liquidation of M/S INSPAN INFOTECH

BBI-V,AIEllMlTED under the Insolvency and Bankruptcy Code,20l6.

Madam/Sir,
I, Irnankalyan Sarbajna, Deputy Commissioner of Revenue, College Street Charge, hereby

submits this proof of claim in respect of the liquidation of M/S INSPAN INFOTECH
PRIVATE LIMITED. The details for the same are set out below:
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1 NAME oF OPERATIONAL CREDITOR(IF AN

INCORPORATED BODY PROVIDE

IDENTIFICATION NUMBER AND PROOF OF

INCORPORATION. IF A PAR'INERSHIP OR

INDIVIDUAT, PROVIDE IDENTIFICATION

RECORDS* OF ALL 'IHE PAR'INERS OR THE

rNDrvrDrJAL)

Commissioner of Commercial Taxes,

Govt. of West Bengal

2. AooNESS OF OPERATIONAL CREDITOR FOR

CORRESPONDENCE

o/o CHARGE OFFICER, COLLEGE STREET
& SEALDAH CHARGE, DHARMOTALA

CIRCLE, DIRECTORATE OF COMMERCIAL

TAXES, ]4 BELIAGHATA ROAD, KOLKATA:

7000 I s
E M A I L I D : ic-ct. ctd-wh @wbcomtox.

J. To.I-aI AMOT,INT OF CLAIM

(lNcl-uorNc ANY IN'rtrREST AS AT

LIQUI DATION COMMENCEMENT DATE
AND DETAILS OF NATURE OF CLAIM)

IPRINCI PAL: Rs. 52,561.57

I tNrEnpsr: Rs. 86457.00

lroraun.. 139018.57i- (,rs PER

laxnrxune 'n')
I

4. ONE NO. OF' SYSTEM GENERATED DEMAND

NOT'ICE AI,ONG WII-II CASE N[JMBERS:

I ) sA/2011 -2012/0tlss/c/7 1.
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Govt' of West uc

DpTaiIS OF DOCUMENTS BY REFERENCT

TO WHICH 'THE DEBT CAN B[

SUBSTANTIA'IHD. r;,:';"i: .,....',t.t,';;'.,,
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DpTaILs oF ANY DISPUI.E AS WELL AS lHE APPLICABLE
RECORD OF PENDENCY OR ORDER OF SUIT

R ARBITRATION PROCEEDINGS

lDpTaIIs oF HoW AND WHEN D ASSESSED DLltlS "i .. I r

Dg'ralt.s oF ANy M[J'tt.rAL cREDIt-,
MUTUAL DEBTS, OR OTHER MUTUA
DEALINGS BETWEEN THE CORPORAT

BTOR AND THE OPERATIONA
CREDITOR WHICII MAY BI] SET-OF
AGAINST ]'HE CI,AIM

DpTaIIs oF ANY RETENTIoN oF TITLE IN
RIjSPECT OF GOODS OR,yPROPER].IES T
WHICH .Tup DEBT REFERS oR ANY
OTHER SECUIRITIES

WHETHER SECUIRITY INTEREST
RELINQUISHED
DETAILS OF ANY ASSIGNMENT O

NSFEROF DEBT IN HIS FAVOUR
NOTAPPLICABLE

DTTRIIS oF THE BANK ACCoUNT To
WHICH THE OPERATIONALINAVOUR OF COMMISSIONER, COMMERCIA
CREDITOR,S SHARE oF THE axas, w.B QR E-PAYMENTS THRoUGH GRIP
PROCEEDS oF LIQUIDATION CANI(GovERNMENT necprpr poRrAL svsiavy bn
BE TRANSFERRED. lrrNaNcr DEIARTMENT, GowB.

RrPS LrNK: 11rrrs ://warFMS.Gov. r

Signature of operational creditor o, p"rson artho,ir.d
act on his behalf
lPlease enclose the aufhority if this is being submitted

of an operational creditor]

LIST OUT AND ATTACH THE
DOCUMENTS RELIED ON IN
SUPPORTOF CLAIM

NE No. oF SYSTEM GENERATED DEMAND
ICE ALONG WITH CASE NUMBERS:

I ) sA/2011-20L2/01,/ss/C171,
2) ANNEXURE "A"
3) ANNEXURE "8"

L v)*A-,,h *,r?-.r-,r 
.

Name in BLOCK LETTERS IMANKALYAN SARBAJNA

Position with or in relation to creditor DEPUTY COMMISSIONER, STATE TAX,

COLLEGE STREET CHARGE

Address of person signing 14, BELIAGHATA ROAD, KOLKATA:
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IMANKAIYAN SARBAJNA
Dcputy Corurrissioncr, Statc 
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residing at Flat no: 202, 38 PHB Sarani, Bhadrakali, l)ttarpara, Hooghly_712232, do solemnly affirm and state as follows:
l The above named corporate person was, at the liquidatiorr commencement date, that is, the 25th
day of November 2021" and still is, justly and truly indebted to the commissioner of commercial
Taxes,Government of westBengal forasumof Rs. 139018.57/-foroutstandingduesunderCentral
Sales Tax Act,1956.
2' ln respect of my claim of the said sum or any part thereof, I have relied on the documents specified
below:
I) ONE No. OF SYSTEM GENERATED DEMAND NoTICE ALoNc WII.I] CASH NUMtsERS:

s A/ 201,1,-2072 I 07 / ss / c/ 7 1 ( csT RC N O_ 1 e s s 10s82 s9 )

3' 'fhe said documents ale true, valid and genuine to the best of my knowleclge, inibrmation and beliei.

4'ln respcct of the said sulrl or any part theleof, I have not, nor have my partners or.any oi'them, norhas any person, by mylour u'der. to mylour knowledge or belief, tbmylor,: use. had or received anymannel'of satisf'action ol securily whatsoever, save and except the fbllJwing: NoT applicable
If'lease 'slale delails of any mulual cretlit, mutual debrs, or other murual tliatings between the

corporare debtor and the credirorv,hich may be,ser-of/'again,st the clain) .

So1emn1y, affrrmed at Kolkata
Before me,
Notary/Oath Commissioner

on

L\j All k-ALYA hi SAi'i.l),\ : \ .\
Dr:prity Cc:tntttis::intl(.(, :ililtt I a.(

Collcgc Street Cheirge
Go'rt. o[ Weat Bengal

VERIFiCATION

l, the Deponent hereinabcve, do hereby verify and affirm that the contents of para L to 4 to of this

ffiHgll',:,1,d:orru.l.,o.:v.knowledge and belief. Nothing is fatse and nothing materiat has'o ir

therefrom. Verified at Kolkata on this ilst- day of December 202L.

Dr:nrrty (lrroultissiortcr. Slatc Ta'lt
'Cotiege Street Charge

Govt. of West Bengal

Identified by rne
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Joint Commissioner, Commercial Taxes

College Street & Sealdah Charge

RAKTIM CHAKRALsORTY
Joint Commissioner of State Tax

College Street and Sealdah Charge
\l,lest Bengal Revenue Service

2 1 DEC 20?l
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